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INTRODUCTION 

I. tbe Chairman of Standing Committee on Defence (1993-94) having 
been authorised to submit the Report on their behalf, present this First 
Report on the Demands for Grants (1993-94) of the Minisfry of Defence. 

2. The introduction of Departmentally related Standing Committee 
System is a major step towards exercising closer parliamentary impact on 
the functioning of our Executive in a parliamentary democracy. As a 
matter of fact. it can be described as a break through in the closer inter­
action between the Legislature and the Executive. Hon'ble Speaker, Shri 
Shivraj V. Patil, has opened a new chapter in making the institution of 
Parliament more purposeful and participative in democratization of the 
functioning of the State in its practical form. 

3. Defence is vital for the nation and any slackness can imperil its very 
existence. With the rapid technological changes in the world, the defence 
preparedness has to be reviewed constantly so that defence forces are 
geared to meet the external challenges effectively. It is imperative to 
cn!>ure that the resources crunch docs not in any way affect modernisation 
and we arc able to provide a strong defence mechanism for the security of 
the country. At the same time, it may not be proper to ignore the reality 
imposed by the constraint of resources. A suitable balance has 10 be drawn 
so that gap between need and resources can be bridged. 

4. Demands for Grants pertaining to the Ministry of Defence for the 
current year i.e. 1993-94 which were laid on the Table of the House on 
31 Mllrch, 1993 have been examined by the Committee. 

S. The Committee scrutinised the relevant documents and had discus­
lions wilh the representatives of the Ministry of Defence at their sittings 
held on 21. 22, 23. April, 1993. 

6. The Committee could not conduct an indepth study as they desired 
for paucity of time. Accordingly, the Committee considered and adopted 
'he Report al their sitting held on Sunday, 25 April. 1993. 

7. The Committee while examining the Demands for Grants of the 
Ministry of Defence mainly confined themselves to the following docu­
ments:-

(1) Demands for Grants of Ministry of Defence of 1993-94. 
(2) Defence Services Estimates of 1993-94. 
(3) Annual Report of 1992-93. 

8. The scrutiny of the Demands for Grants has been conducted on the 
basis of the following information:-

(1) Policy/programmes/activities brought out by the Ministry of 
Defence in the Annual Report. 

(2) Pasa commitments carried over in the current year i.e. 1993-94. 
(3) Anticipatcd liabilities for the current year. 
(4) Increase over previous ycar's estimates and the actuals of 1991-92. 



(vi) 

9. Tbe Committee wiIb to apreII tbeir thaDb to the Of6c:cn of tbe 
MiniIuy at Dcfeacc for fumilbiaa writtell information oa queries raised by 
tbaa lad IIwiDa with die Coauaiuee tbeir views amcemiDa the matten 
which came up for diIaaIIioa dna evideace. 

10. The Committee have paeraUy cadoncd tile allocation lOUaI" for in 
the Budpt Eatimata 1993-94. 

~prll n. 1993 

VIlUdM 5. 19U (StIJuJ) 

BUTA SINGH 
CltIl;"""II, 

SItuUliIIl Commillu 011 ~ftllu 



REPORT 

INTRODUcrORY 

The Budget Eslimales of Defence Services for the year 1993-94, U 

comp>lrcd wilh the Budget and Revised Estimates for 1992·93 and the 
;l\.'lual cxpendilure during Ihe year 1991-92. arc summarised bclow:-

(in crorcs of Rupees) 

Actuuis Bud,et Revised Bud,ct 
1991·92 Estimates, Estimatcs, Estimalcs 

1992·93 1992·93 1993-94 

REVENUE EXPENDITURE 

GIlI~S Expenditure: VOled 12172,16 12879.90 13210.75 14499.91 
Charged 2.52 4.39 5.55 11.09 

TOlal 12174.68 12884.29 13216.30 14511.00 

R~~eipt and Re,,'t)\'cries 733.07 730.98 854.64 830.53 
I'\CI Revenue Expendilure 11441.61 12153.31 12361.66 13680.47 

CAPITAL EXPENDITURE 

Gro!\., Expendilure: Votcd 4901. 70 5340.89 5132.54 5493.70 
Charged 4.40 5.80 5.80 5.83 

TOlal 4906.10 5346.69 5138.34 5499.53 

Rccovcricson Capital A,,-count 0.67 
Nel Capilal Expenditure 4905.43 5346.69 5138.54 5499.53 

Net Revenue It. Capital 16347.04 17500.00 17500.00 19180.00 

E .... ,.ENOITt:ItE 

2. The budgetary requirements for Ihe Defence Services arc included in 
the folio. ing five Demands for Grants:-

Demand No. 18. Dcfcn,,'C Scrv~"Cs - Army 
Demand No. 19. Defence Services - Navy 
Demand No. 20, DefcO'-'C Services - Air Force 
Dem.:uad No. 21. Defcnce Ordnance Factories 
DelllOlod No. 22. Capital Outlay on Dckacc Services. 
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3. The rcquiremcolJ for the Civil expenditure of the Ministry of 
Dcfeac:c Secretariat, Defence Ac:counlJ Department, Canteen Stores 
Department etc., indudin, share Capital contributiom madclloaRl adv­
anced to Defence Public Sector Undertakings and Defence PeDlioRl, are 
provided for in two aeparate Civil Demands for Grants of the Ministry of 
Defence. The requiremenlJ of the COUI Guard OrJanisation and tbe 
Border ROidI Orpnisation are provided for by the Department of 
Revenue and the Ministry of Surface TraMport, re5pcClively. 

4. The 'runnin,' or 'operatin,' expenditure of the three Services and 
other Departments arc provided under the first four Demancb. which cater 
10 the Revenue expenditure, while the fifth, viz., Capital Outlay on 
Defence Services, eaten to the expenditure incu"ed on buildin, or 
acquirin, durable UlCIJ. The fint Demand (Defence Scrvic:a-Army) 
calen 10 lhe Revenue expendilure of Army NCC, R&D and DGOA. 

S. The Revenue expenditure includes expenditure on Pay & Allowances, 
Transportaliun, Revenue Siores (like rations, petrol, oil and lubricants. 
aparca, elc.), Revenue Works (which includes maintenance: of buildings. 
waler and elcc1ricily lupplies, renlS. ratel and tues etc.) and other 
miJCCllaneoul expenditure. The Capital expenditure includes expenditure 
on land, conJtruction works. plant and machinery, Naval Veacls etc. From 
1987-88, exr.· nditure on procuremenl of Aircraft and Aerocn,;nes is 
shown II apit.1 expenditure. From the same year. expenditure on 
procurement of Hcavy and Medium Vehicles u well as Other Equipment. 
which have ,a unit value of Rs. 2 lakha and above and life span of 7 ycan 
or more is debiled to the Capital heads .. 

6. Approval of Parliament is taken for the 'JrOU' expenditure provision 
under different Demands for Grants. Receipts and R~ries which 
include items like laic proceeds of surplUlloblolete "ores, receipts on 
ICCOUnt of services rendered to St.le GovcrnmcatllOlhcr Minillrica. etc. 
and other miscell.neous items .re deducted from the pou upcnditure to 
arrive .t the net Cllpcnditurc on Defence Services. wta.t is ICtcptoci ia 
commoa perlucc u tbe Defence BudJc! is tbe net expenditure IhlD 
arrived .,. 

Allocaliolts ,_ 1991-9J 

7. As indicated in me Genera) Bud&ct. the prO'l'IIIOD for Defcac::c 
Semca for 1992·93 in the ludIC! Estilnltes (BE) aad Reviled E..-.es 
(RE) wu lb. 17500 c:rores. SUbsequently. $applelRCDtary 0,... IIIIOaIIl­
.. 10 RI. 718.66 aorcs. wtdII • Det MIditioUI eMIl" of Ita. 10 CI'OICI. were 
pasted bJ tbe Partiamcal ia Mardl. 1993. n ..... fiaallIet .Ioe .... far 
Dele.....: ScI'Yia:s for 1992-93 was as. 17S1O crores. 
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8. Tbc Demand-wise position is as under:-

Rs. in croreJ 

Demand D.E. 1992-93 R.E. 1992-93 Final allocation 

1. Army 8940.17 9114.17 9277.20 
(Revenue expdr. or 
Army. R&D and 
DGOA) 

2. Navy 1020.21 1024.34 1026.91 
(Revenue expdr. of 
Navy) 

3. Air Force 2526.79 2621.92 2854.40 
(Revenue expdr. of 
Air Force) 

4. Defence Ordnance 397.12 455.87 405.87 
Factories 
(Revenue expdr. of 
Ord. Factoriel) 

5. Capital Outlay on 5346.69 5138.34 5455.26 
Defence ScrviCCl 
(Capital expenditure of 
all Scrvic:ellDeptta.) 

Total Grou Exp. 18230.98 18354.64 19019.64 

Rcc:eiptllRecoveries (-) 730.98 (-) 854.64 (-) 1439.64 

Total (Net) 17SOO.00 17SOO.00 17580.00 

9. Out of tbe final allocation of RI. 17580 crorel foe 1992-93. the 
provision for Revenue expenditure is RI. 12124.74 crores while that for 
Capital CltpeDditurc is RI. 5455.26 crores. Tbc major components. of 
Capital Cltpeaditure (u per the fanal al1oc:ation of fuDdI) arc Land -
lb. 29.29 crores. Works - RI. 621.69 crores, Aircraft - RI. 2266.04 
crores, ikavy aDd Medium Vebidca -. RI. 50.83 crores, Other 
Equiplncat - RI. 1558.31 crores. Naval Fleet - RI. 741.98, Plant and 
MachineI")' for·Ordaaac:c FKlories - RI. 114.00 c:rores aDd other ite .... -
lb. 73.12 crorcs. 



BIMI,el Ulinulles 1993·1)4 

10. The Bud,e1 EIIimatea for 199).94 work out of RI. 20010.53 crores 
(Orou) and RI. 19180.00 crora (Net). 

11. The Detnllnd·wiM po6i1iOft is u under: 

Demand 

1. Army 
(Revenue expelr. or 
Army. ReiD and ooOA) 

2. Navy 
(Revenue expelr. of Navy) 

3. Air Force 
(Revenue cxpelr. of Air Force) 

4. Defence Ordnance Factories 
(Revenue expelr. of Ord. Factories) 

4. Cap"al Outlay on Defence Services 
(Capital cxpdr. of all Services! 
Depet •. ) 

Total 01Ut Exp. 
ReceiptsIRecovcries 

(RI. in Crores) 

R.E. 1992·93 8.E. 1993-94 

9114.17 

1024.39 

2621.92 

455.87 

5138.34 

18354.64 
(-)854.64 

17500.00 

9755.16 

1159.42 

3126.20 

470.22 

5499.53 

20010.53 
(-)830.53 

19180.00 

12. A comparilon of lhe ~rYia/lHptlnlflml'w;, "Uoartions in 
RE 1992·93 and 1993-94 is pven below: 

ScrvicelDepn . RE 1992·93 BE 1993-94 DETAILS IN 

Army· 9'709.37 10373.37 ANNEXURE-I 
Navy 

. 
1931.64 2193.90 ANNEXURE·II 

Air Force· 4794.17 52J9.36 ANNEXURE-III 
oooF' 231.36 297.00 ANNEXURE-IV 
ReiD- 720.64 952.09 ANNEXURE-V 
000"- 112.12 124.28 ANNEXURE·VI 

Total 17500.00 19180.00 

(.,... a.--- ,.. CIIpaI ..................... , 
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QII~gory·K'ise Bnakllp 
13. The Gross Revenue Expenditure in the BudlCt Estimates for 

1993-94 is 72.S2% as compared to 72.01% in the Revised Eatimata 
lY92·93. The Gross Capital Expenditure in the Bud,et Estimates 1993-94 is 
27.48% as apinst 27.990/0 In the Revised Estimates 1992·93. 

14. The N~t Revenue expenditure in the Bud,el Estimates for 1993-94 is 
71.33% as compared to 70.64% in the Revised E~ttmates, 1992-93. The 
Ner Capital expenditure -in the Budget Estimates 1993-94 is 28.67% as 
against 29.36% in the Revised Estimates 1992-93. 
GroM'th of D~f~nct! Exp~"diture Vis-a-Vis Other Economic Parameters 

IS. The following table shows Defence expenditure as I percentile 
share of the total Central Government expenditure IS well IS a percentile 
of GOP. 

Year 

1985·86 
1986·87 
1987·88 
1988·89 
1989·90 
19'JO·91 
1991·92 
1992·93 (RE) 
19')3·94 (DE) 

Def. Exp. IS 

%age of 
Central 

Govt. Expdr. 

16.10 
18.39 
18.39 
17.81 
15.52 
14.65 
14.67 
14.03 
14.61 

Dcf. Exp. 
as %a,e 
of GOP 

3.05 
3.58 
3.59 
3.36 
3.18 
2.91 
2.67 
NA 
NA 

Cil'il Estimates of Ministry of D~f~nce 
16. As stated in para 1.2 above, the requirements for the Civil 

Expenditure of rhe Ministry of Defence and Defence Pensions are 
provided in separate Demands for Grants. These arc Demand 
No.I6-Ministry of Defence and Demand No. 17-Defence Pensions. 

17. The prOVISIons in 1992·93 and 1993-94 under Demtlnd 
Nu. 16 are as under:· 

Gross Revenue 
Capital 
Gross Expenditure 
RcccipU 
Net ExpcndilWC 

(RI. in crores) 

B.E. 1992·93 R.E. 1992·93 BE 1993-94. 

1502.77 
·120.26 
1623.03 

(-)1370.00 
253.03 

1423.28 
89.38 

1512.66 
(-)1270.00 

242.66 

1596.39 
89.10 

1685.49 
(-)1420.00 

255.49 

(Break up Jiven in AnDexure>-Vn) 
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18. The Provisions for Defence Pensions and other retirement benefi" in 
lm.93 and 1993-94 uoder Dmumd No. 17 are u under:-

PCnJionJ and other 
retirement benefill 

B.E. 1992·93 R.E. 1992·93 

2120.00 2343.00 

(Rs. in erores) 

BE 1993-94 

2379.00 

(Bre.k up Jivcn in Annexurc -VIII) 

1" The ICheme for arant on one·time increase in pensions to Armed 
Forcca pcnonnel. who retired before ht J.nu.ry. 1986. lI.rted leninl 
implemented from 1992·93. 

R,IIu,d Esti,,",t'J 1992·9JIBud"t EJtim"tlJ 1992·9J 

20. The Committee tried to cover most aapeet. of the Dem.nds for 
Gr.nt. pcrtaininl to the Defence throulh • number of questions which 
were put to the reprClCnt.tivca of the Ministry. The increase of Rs. 208.3S 
crores in thc Reviled E"imates for 1992·93 u comp.red to the Budget· 
Estim.tes for the same year h.s been scrutinised. The Commillee note 
that the increuc is only 1.71% of the BE provision This margin.1 increalle 
is m.inly under the heads of 'Pay and allowances .nd revenue works' due 
to ,rant of addition.1 D. A. .t hilher r.tes. price escalation and higher 
electricity t.riff •. Accardin,ly. the Commillee consider the increalle sought 
for In the Reviled Estimate. of 1992·93 .s reuen.ble. 

21. The Commillcc note that the Defence Service Estim.te. 1993-94 
have rcaistercd a small increuc in the Bud,ct Estim.tes for 1993-94 over 
the Reviled Estimatca of the previous year. The Committee looked into 
the upcctJ rebttin, to the inter-servic:es allocation in order to ensure th.t 
the pcrccntaac inaeuc over tbe RE 1992·93 in respect of Army. N.vy and 
Air Force is reasonable. The analysis shows thai Ibe BE 1993-94 rcplCrs 
an incrcuc of 7.03~ in rapcct 01 Army. 13.194)1. in respect of N .... y and 
19.13tt1. in respect of Air Force. On • further examin.tion. it hu abo been 
noted thai lhe perunl. inacaICS over the final aUocation 1992·93 is abo woR'., out to reuonablc levels aDd therefore. the inter-servlCCS allocation 
foOu,ht lor in the BE 199),94 abo .ppears to be reason.bIe:. 
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LHf~ Ra.rch ad Development 0rrlUluation 
22. The Committee observe that the Defence Research and Develop­

ment Orpnisation (DRDO) has bee,. engaged in defence research 
proarammes of a high standard. The Committee specifically looked into 
the point whether the allocation towards ReStO should be increased. A 
detailed scrutiny of the provisions for ReStO indicated that in 1990-91 4.3% 
of the allocations was set apart for ReStO. The corresponding percentages 
with regard to 1991-92, 1992-93 (RE) and 1993·94 (BE) are 4.2%, 4.1% 
and S% respectively. Accordingly to the allocations made towards the 
R.tD are considered to be consistent keeping in view the priorities of the 
three Services and' the available overall allocations. , 
Economy in· Defence Expenditure 

23. As relards steps taken to ensure economy in defence expenditure, 
the Committee note that the Committee on Defence Expenditure sct up in 
June, 1990 had earlier recommended specific areas and measures for 
economies in defence expenditure. Certain aspects which envisage funda· 
mental structural chanaes are still under examinalion. However, if has 
bcc:n explained by the Minislry of Defence thaI the action has already been 
taken 10 implemenl a number of the Committee'5 recommendationI'. The 
reductions in expenditure relate to manpower, POL. transportation. 
inventory management etc. The Committee expect that these economIcs 
will be suilably reflected in the Dcmand" for Grants of Ihe future yean. 
The Committee desire that the report of the above Contmitlee be made 
public as early as possible. 

24. The Committee also enquired about the specific details relating to 
the economy measures initiated by the Services to effect the saving" and 
aenc:rate resources for modernisation. The Ministry explained that in the 
Army, the reduction in the authorisation of equipment. one time 
reduction in the inventory in the Army Ordnance Corps. reduction of land 
norms, introduction of fuel efficiency vehicles. introduction of transporta· 
tion model etc. have resulted in a saving of about Rs. lOOO crores per 
annum. These savings were envisaged in the Budget and have been 
observed in practice. Similarly. the economy measures initiated by Ihe 
Navy. are likely to result in an annual livings of Rs. 49.93 crores. It was 
aJso broughl to the notice of the Committee thaI economy measures 
initialed in the IAF owing 10 restriction of movement olf personnel. 
surrender of 6631 posts etc .• would result in a saving of Rs. 67.90 crores. 
I. addition certain other' measures relaling 10 the rcquircmenls of airerafl 
laavc bee. initialed which are also expected 10 lead 10 fUJ1her savinp. The 
Committee nole wilb satisfaction that thou'" the iteps taken towards 
ialroduc:tion of economy in Ihe Ihrec Services arc ,cnerany encouraJin, 
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Demand No. /6 

(Rs. in Crores) 

Revenue Capital Total 

Charged 0.03 7.25 7.28 
Votcd 1596.36 81.85 1678.21 

DEMAND No. 17 

28. This deals with the prOVISIOns towards Defence Pensions. 
Adequate provision has to be ensured under this head to meet the 
requirements of making timely payments to the pensioners. family 
pensions, contribution to PF etc. for the three Services. Certain 
arrears which' had to be paid due to Supreme Court judgement had 
also to be provided for. Based on the recommendations of the 
Committee of the Ministry of Defence, one time increase in pensions 
to pre 1.1.86 retirees was announced by the' Government and a 
suitable provision has been made in this regard. The provisions 
made in the Demand No. i7 are given below: 

Dtmand No. J7 

Charged: 
Voted: 

Dtfenct Services Estimates 

Revenue 

0.33 
2378.67 

Capital 

(Rs. in crores) 

Total 

0.33 
2378.67 

29. There are 5 Demands-Demand No. 18 to 22 under these 
estimates. The Demand Nos. 18, 19 and 20 deal with the Granll 
penaining to Army, Navy and Air Force relpectively. Demand No. 
21 il concerned with the Defence Ordnance Factories whik 
Demand No. 22 deals with the Capital Outlay on Defence Services. 

30. The Committee examined the Budget Estimates for the 
Defence Servic:ea encompuain. the five demands as explained in the 
preceding para. A vital area which "Upt the attention of the 
Committee while discuain. the Demands penains to indigenisation. 
With regard to tbe efforts made in tbis sphere, the Committee are 
informed that since disintcsntion of the erstwhile Soviet Union 
aad consequeat disruption in the product support, earnest efforts 
have been initiated by 'aU the concerned a,enciel to achieve self­
reliance.- The Committee are Jiven to understand that in this 
conlext a number of Empowered Committees bave 
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been ICI up for idcnlifaallion and indi,enisalion of spares and cquipments. 
The Commillee would bowever ur,e Ibat more concened effons wiD have 
to be m:adc: for eDlurin, success in tbis rcprd witbin a specifacd time 
frame. They would also ur,e that similar Empowered Committees be set 
up 10 Jive fillip to indi,enisation in olher areas. The Committee recom­
mend thaI Ihrult be Jiven to the expon of defence products and tbc 
exillin, infr8llruetural facililies be put to tbc optimum use with a vicw to 
increalin, Ihe relOurccs. 

31. The condition of the Cantonments is yet another item which has 
been laken up by the Comminee. The Committee are informed that 
Cantonment Boards have power to raise: fCIOurces through taxation. fees. 
kuc: renlS in respect of lands under Ihe management of the Boards and 
renillis in respect of the properties belongin, to or vested in Ihe Boards. It 
is noted thai the Cenlral Government have been providing assistance 10 
Ihc CuntanmcnlS by way of Ordinary Grants·in·Aid. Special Grants·in·Aid 
nanlln, belween Rs. 9 crorcs 10 RI. 11 crores per year during 1984-85 10 
lW:!·'13. The amount of r.crvice chur,es pllid to the: Boards for Ihe same 
pcriltd WII~ in Ihe runge of Rs. 8 10 20 crores. A provision of Rs. 9.65 
cnm:, has been made in Ihc Budgel ESlimales of Ihe current year 1993·94 
by "'''y af Ordinary and Spedal Granls·in·aid and a provision of Rs. 20 
mIre!' hu, been made for puymenl of service charges under minor head 
111 • WarL.s Sub-head D. Hcnce Ihe lolal amounl whieh will be disbursed 
to variuU!. Canlonmenl Boards during 1993·94 has been budgeted at Rs. 
29.6~ \:ron:s. The fael Ihlll Ihere is a backlog of service charges and the 
Minilolry huve beell unable 10 pay Ihe full service charges was admitted by 
the rcpn:M:nl3IivClL uf Ihe Minislry of Defence during evidence. The 
Canlunment Board!> life IVl:al bodies wilh subslanlial civilian and military 
ptlpulatiun fun~tionin, dir~~II)' under Ihe ,"'ontrol of Ihe Government. they 
IN nul r-:cl:lvc ,rant~·in·;lid or any olher assistance which olher local 
bu\li~') fCl.'Cive fnlm Iheir n:r.pccth·c Slale Governments. They would also 
der. .. e Ihill orrcan on Account of iCf\'K."C ehules due to these bodies should 
be: di,hu~d by the Governmenl of India. The Committee further 
K\,'\lmftKnd thai an Expen Group be ron.\tituled to make an indcprh study 
tu find out the reloOUn."Cfo available with Ihe Cantonr'lCnt Boards. the 
IdditKtRal CUlts required for the ICrvices needed on a 100& term pcnpcc­
liV( plan and to ckade whether the Government of India sbouJd take the 
n.~sibtlily uf providin, re ... ura. ..... 1lIC Commiltee further recommend 
lhat the Cantunment Boards be abo reprcscDtcd. amon, otbers. by local 
MlA,,"Mh of the rcs.-,'<1ivc local arca. 

32. The Committee:: came to lbe conclusion that the provisions towards 
If'OM revenue cap!Qditurc of lb. 14511 crorcs as indicaled in lhe BudJct 
EsIi .... la, in lbe year 1993-94 arc ~bIc lakin, into ac:couat the act_ of 19)1·92 wbich is lb. 12174.68 aorcs and tbe Revised Estimates 
1992·93 of lb. 13216.lO aorcs. It is abo DOled dw abc receipts and 
~ "-wc bcca provided acxordiaa 10 I'CIIORIbic JUdIIicb. The ad 
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revenue expenditure for 1993-94 would work out to Rs. 13680.47 crores. 
Similarly. the provisions for the capital expenditure of Rs. 5499.53 crores is 
reasonable compared to the actuals of 1991-92 of Rs. 4906.10 crores and 
Revised Estimates 1992-93 of Rs. 5138.34 crores. The details of the 
provisions asked for in respect of the Demands for Grants No. 18 to 22 are 
furnished in the Annexure IX to this report. 

33. In the final analysis. the Committee note that the defence expendi­
ture as a percentage of GOP in respect of our country has been around 
3"10 from 1985-86 to 1991-92. This is reasonable considering the fact that 
the defence expenditure figures as a percentage of GOP in some of the 
neighbouring countries is substantially higher. 

NEW DEun; 
April 25. /993 

Vaisakha 5. /9/5 (Saka) 

BUTA SINGH 
Chairman. 

Standing Commi((u on Dtftnct. 



A.NNEXURE-l 

(Please stt para 12) 

ARMY 
(RI. in Crores) 

MINOR HI!AO R E 92-93 BE 93-94 
(RncMl) 

.01 • '01~ • ARMY 3148.23 4026.59 

IOJ· 'III. . AUX. FORCES ll.oo 34.00 

10. • 'AI. • aVIUANS 534.42 S1HO 

lOS· TRANSPORTATION 22U7 239.86 

lOCI • MIUT AR Y FORMS 61.23 6S.S2 
1I0·STORU J059.19 3266.55 

III· WORKS 563.14 S86.S1 

III . RAS.tTRIYA RJfllS IUS 12.36 

Ill· NATIONAL CADtrr CORPS 15.75 II.OS 

... ·OTHCR I:.XPDR 175.61 117.90 

lOTAL GROSS 848S.99 907S.74 

RECtII'TSlRtCOVt:.RIU 3J4." 320.15 
TOTAL NET 1151.19 17SS.59 

CArrrAL 

LAND 33.00 35.31 

WORKS .1'.41 210.23 

AlRCllAn SUI 61.47 

vt.H1CUS 41.40 44.30 

OTHER GOPT UG..61 1361.35 

NlLY. fARMS I.OJ 1.10 
ROLUNO '~1'OOC. 2.'JO 2.19 

RASKT1UYA IUFU!S OJO O,.S4 
NAnONAL CADET CORPS O.JS 0-'9 
STOCIt SUVIiNSE OJIO 0.00 

onma EXPOIl. o.ID 0.00 

TOfAL CAPITAL WI. 11 1617.71 

T01'ALq~AL .. .17 lGJD.J7 



ANN£XlJRE-1l 
(Please s~t para 12) 

NAVY 
(Rs. in crorcs) 

MINOR HEAD R E 92-93 B E 93-94 
IR~yenue) 

101 - PitA - NAVY 219.3~ 24\'0~ 

\O~ - PitA • RESERVISTS 0.00 0.00 

;~ . PitA - aVILIAN 16\'s7 179.~9 

lOS· TRANSPORTATION 34.51 36.93 

110· STORES 42~.41 SOB I 

III - WORKS 120.76 129.21 

10) . OTHER EXPO. 6274 67. J) 

OTHER GROSS 1024.34 II 59.42 

R[C[,IPT~RECOVERIES 3000 34.00 

TOTAL NET 99434 1125.42 

CArlTAL 

LAND 1.98 2.12 

WORKS 6158 6~.89 

AIRCRAFT 149.00 2<JII.~ I 

VEHICLES )(12 3.23 

OTHER EOPT 24.74 26.47 

FLEET (,59.98 722.67 

D<>CKYAROS 37.00 39~9 

CAPITAL RECOVERIES 0.00 0.00 . 
NET CAPITAL 937~ 1068.48 

TOTAL REVENUEICAPIT AL 1931.64 2193.\10 



101 • PAA .• AIR FORCE 

101 . PAA . ClVlUANS 

lOS . TRANSPORT A nON 

110 • STORES 

III . WORKS 

lOO . SPL PROJECTS 
.., . OTHER EXPDR 

TOTAL GROSS 

RI:C1!IPTSIRECOVERIES 

TOTAL NET 
CArrTAL 

LAND 

WORKS 

"IReRAn 

VEHICLES 

OTHER Eon 
SPL PROJEcn 
TOT At CAPIT At 

TOT At REVENUEICAPIT "L 

AIR FORCE 

14 

A NNEXURE·1I1 

(Please stt para 12) 

(Rs. in crores) 

R E 92·93 B E 93-94 

621.80 691.41 

91.11 101.48 

S711 61.11 

162216 2026.38 

18316 195.98 

700 7.49 
39S8 4235 

262192 3126.20 

88 93 6171 

253299 )064,49 

729 780 

9293 99.44 

1811 28 161S.n 

2.67 286 

J07 4S GJ.67 

)956 42.33 
2261.18 2174.17 

4791.17 S2J9 . .16 



ANNEXURE-IV 
(Please Jft Para 12) 

DEFENCE ORDNANCE FACTORIES 

(Rs. in crorcs) 

MINOR HEAD R E 92·93 B E 93-94 
(Revenue) 

001 • DIREcnON " ADMN. 12.50 13.63 

!..O' • RESEARCH 2.6S 2.14 

OS3 • MAINT. (-)MACH. " EOPT. S.14 6.2S 

(~ . MANUFAcnJRE 64S.00 700.00 

105 . TRANSPORT A nON 2350 2S.14 

110. STORES 1020.10 1069..04 

III· WORKS 28.00 30.00 

106 . RENEWAL" REPLACEMENT 90.00 60.00 

797· TRANSFER TO RIR FUND 10.00 60.00 

IOl . OTHER EXPDR. 150.00 160.00 

SUPPLIES TO SERVICES IS31.72 IflS6.68 

TOTAL GROSS 41S87 470.22 

RECEIPTSIRECOVERIES 394.S1 4OS.12 

TOTAL NET 61.36 6S.10 

CAPITAL 

MAOi. " EOPT. 114.00 172.00 

WORKS S4.00 S7.90 

SUSPENSE 2.00 2.00 

TOTAL CAPITAL 170.00 231.90 

TOTAL REVENUEICAPITAL 231.36 297.00 

15 



WINOIl HEAD 
( ......... ) 
I. PAY. AU.CES 

2. MISCH 1 ANEOUS 

3. TRANSPORTA nON 
,. ORANT OF FEUOWSHIPS 

S. ORANTS-IN·AID 

6. TRAlNINO OF PERSONNEL 

1. STORCS 

•• WORKS 

9. EDUCAnONAL FACLmES 

10. AMENITY ORANT'S 

U. OEm. CANTEENS 

TOTAL OROSS 

IUlCSIP"I"S.fRECOVERIES 

TOTAl NET 

CAPITAL 
toTAl REVENUEICAPIT AL 

R"D 

16 

ANNEXURE·¥ 
(Please see para 12) 

(Rs. in crores) 

R E 92-93 B E 93-94 

1".56 156.11 

12.92 12.99 

1124 lUI) 

0.3' OSO 

9'-06 100.20 

010 0.11 

2U .... 23619 

38.37 40.41 

0.'5 1.00 

0.10 0.10 

O.eM OeM 

518.93 558.91 

(-) 5.00 (-) 8.00 

513.93 5SO.91 
206.71 40118 

720.64 93109 



DGQA 

MINOR HEAD 
(Rrvrnur) 

. 1 PAY" ALLCES . 

2 MISCELlANEOUS 

l TRANSPORTA nON 

4. STORES 

S WORKS 

6. DEPll... CANTEENS 

TOTAL GROSS 

RECEIPTS/RECOVERIES 

TOTAL NET 

CAPITAL 

TOTAL REVENUE/CAPITAL 

17 

ANNE¥URE·VI 
(Please: sec para 12) 

(Rs. in crorcs) 

R E 92-93 B E 93·1)4 

8O.S8 93.41 

3.IS ll8 

2.48 2.48 

17.37 IS.N 

S.47 S.47 

0.17 0.111 

IOY2S 1211.51 

(.) 140 (.) US 

107.115 118.W. 

4.'17 S.32 

112112 124.211 



MINISTRY OF DEFENCE 

UVlNUI .t:CTION 

I. DePTT. OF DEf1!NCI! 
2 DePTT. OF DEFENCE 

PRODUCTION A IUPPUES ,. DBPTT. OF DEPBNCB 
UlBARat AND DI!VI!LOPNENT 

•• DI!P!NCI! Aa:ouN11 DEPARTMENT 
TOTAL II!CIT. OBNaaAL IERVlCI!S 

S. CANTBI!N STORes DEPARTMENT 
6. MAJNTBNANCB • DAD OFfICES 
7. WAlHTBNANCB • DAD HOUSING 

•• ARMY puaCHASl! OROANlSA nON 
t. IUUlDY IN UEU OF INTEREST·.IDL 
10. OIlANT TO BEWL FOR V.R.S. 

TOTAL ReVENUE SECTION 
LESS REC£lm OI!Nl!IlA TED BY CSD 
LESS AMOUNT NET FROM NAnONAl. 

IlI!NI!W AL FUND 
NET REVENue BUDOET 
CAPITAL RC'1'ION 

1 CONSTIlUCT1ON 0 DAD OFfICES 
1. CONSTIlUCTION 0 CSD OFFICES 
) CONSTIlUCTION 0 DAD HOUSING 

• CONSTRUCTION· CSD HOUSINO 
S. INVES'TMET IN "Us • LOANS TO "VI ., LOANS FOR WA1'EJl SUPI'LY SCHEMES 

AND NISCEU.ANBOUS 
TOTAL CAmAL S6CT1ON 

M 

ANNEXURE·VII 
(Please see para 12) 

(Rs. in Crorcs) 

R E 92-93 B E 9J.M 

9.1l 9.2S 
1.7S 1.71 

0.11 0.11 

1~.1l 156.46 
16\.57 167.67 
1~3.39 IG.2S 

0." 0.38 
2.01 2.1. 
0.53 0.60 

15.35 15.35 
0.00 10.00 

1.2321 1596.39 
H 1270.00 (-) 1.20.00 

0.00 (0) 10.00 

15321 166.39 

2.~ 3.38 
.1) 200 
2" 3.92 
OlD O.lD 

\700 5.00 
5300 65.00 
10.02 9.SO 

1931 19.10 



DEFENCE PENSIONS 

I. PENSIONS AND OTHER 
RETIREMENT BENEFITS 

ARMY 

NAVY 

AIR FORCE 

2. REWARDS· ARMY, NAVY .t AIR FORce 

TOTAL 

ANNEXURE· VlD 
(Please 1ft para 18) 

(RI. in crorcs) 

R E 92·93 B E 93-94 

2203.58 2237.45 

34.53 35.06 

103.88 105.41 

1.01 1.01 

2343.00 2379.00 



DEMAND NO. 18 

RnnIIe 

a-pd: 6.75 

VClted: 97 .... 1 

DEM4ND NO. I. 

Rc\'e_ 

Qwpd: B5 

Voeed: 11S6.17 

DEMAND NO. ,. 

Rc\'e •• 

a..p.t: 0.29 

Voecd: J12S91 

DEMAND NO. 11 

R~ •• 

0uqe4: ISO 

VoeM "'.n 
DEM4M) fIIO. U 

It-.. 
~: 

VCIted 

ANNEXURE - IX 
(Please see para 30) 

(RI. in Crorcs) 

Capital TOlai 
6.75 

97 .... ' 

(Rs. ill Cnwes) 

Capilli TOial 

2.55 

11S6.1I7 

(Rs. ill <:rom) 

Carill' TOial 

0.29 

JI2591 

(Rs. III <:rom) 

Cape" Toea! 

1.50 

".n 

(Rs. i. enwa) 

Capital Tocal 

5.1l 5.1l 

Sf9J.'JO St9J.'JO 



MINUTES OF FIRST SITTING OF STANDING COMMITTEE ON 
DEFENCE HELD ON FRIDAY. THE 16TH APRIL. 1993 

The Committee sat from 11.00 to 13.00 hrs. 

Shri Buta Singh 

2. Shri Ayub Khan 

PRESENT 

MEMDERS 

Lok Sabha 

3. Shri Bhupinder Singh Hooda 

4. Shri Kamal Chaudhry 

5. Shri Yoga nand Saraswali 

6. Shri B.L. Sharma Prem 

7. Shri Jagat Vir Singh Orona 

8. Shri Pralap Singh 

9. Shri Chhedi Paswan 

10. Shri Chun Chun Prasad Yadav 

11. Shri Hannan MoUah 

Rajya SIlbha 
12. Shri Hiphei 

13. Shri Suresh Kalmadi 

14. Shri Satchidananda 

IS. Shri Sushilkumar Sambhajirao Shinde 

16. Shri D!ivijay Singh 

SECRETARIAT 

- Chairman 

1. Sbri G. L Batra - Additional Stcwary 
2. Smt. P.K. Sandhu - Dtputy Stcrttary 
3. Sbri T.R. Sharma - Undtr Stcrtt"ry 
AI Ibc OUbCl Ibc Chairman welcomed Ihe members 10 the first 

littin, of the Committee. The a.airman obscrYCd that wilh the con­
stitution of lhe Standin, Committees. a new chapler in democracy 
has beea added wbich would funher decentralise Ihe parliamenlary 
proa:cdiap. He calle1Iupon the members 10 have a naliollalistic 
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IIpproach while delibcralin, in the Committee ntber than projcc:tin, tbeir 
panics' Iland. 

2. The Chairman cautioned the membcrsthat tbe information rclatin, to 
Defence mailers is of confidential nature and Ihould DOt be divulacd 
outside lest it mlly reach the handl of the unscrupulous elements. 

3. With a view tu examinin, the Demands for Grantl of the Ministry of 
Defence for 1993-94 In the best possible manner within tbe limited time at 
the disposal of the Committee and p1acin, the Report before the 
Parliament, the Chairman invited memben to Jive their vicWlllUacstions. 
After a ,eneral discussion, the Committee decided to caD tbc represen­
tatives of the Ministry of Defence includin, tbe Secretary, ORAD to 
explain the variations Ihown in the Demands for Grants at their next 
Ullin, on Wednesday. 21 April, 1993. 

Th~ C:omm;lIlt thtn adjoumtd. 



MINUTES OF SECOND SITTING OF STANDING COMMITTEE ON 
DEFENCE IIELD ON WEDNESDAY, TilE 21ST APRIL, 1993 

The Committee sut from 15.00 10 17.25 hrs. 

PJ(ESENT 

Shri BUla Singh - Cllt/irman 

MEMOERl. 
L()k Subiru 

2. Shri Ayub Khan 

3. Shri Nandi Ycllaiah 

4 .. Shri Manikrau Hudalyu Gavil 

5. Shri Kamal Chaudhary 

6. Shri Vijay N .. val P,lIil 

7. Shri Sharad Dighe 

8. Maj. D.O. Khnn(lria 

9. Shri Yoganand SaraSWltli 

10. Shri Prakash Narain Tripolhi 

11. Shri B.L. Sharma Prem 

12. Shri Gnhhaji Mungaji Thakore 

13. Shri Pralap Singh 

14. Shri Mumlaz Ansari 

IS. Shri Amal Datta 

16. Shri Hannan Mollah 

17. Shri Inderjil G upla 

18. Maj. Gen. R.G. Williams 

RClj)'1I Sub/.u 

19. Shri Surcsh Kalmadi 

20. Shri Prabhakar D. Korc 

21. Shri S. Jaipal Reddy 
.,., Shri Salchidananda -. 
23. Shri DigvijilY Singh 
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REI'a£SENTAnVES OF nlE MINISTRY OF DEFENCE 

1. Shri K.A. Nambiar - Secretary. Defence 
2. Shri V.K. Kapoor - Secretary. Defence 

Production tIIId 
Supplies 

3. Dr. A.P.J. Abdul K.lam - Secrelllry, DR&D 
4. Shri B. V. Adavi 

1. Shri G.L. Batra 

2. Smt. P.K. Sandhu 

J. Shri T.R. Sharma 

- Fintlllcilli Adviser 
(Defence Serv;cuj 

SECRETARIAT 

- Additionlll Secretllry 
- Dtputy Secrttllry 
- Under Secrttllry 

2. The Committee disc:uucd with the representalives of the Ministry of 
Defence: the various point. arisin, out of the Demands for Grants (1993-
94) of the Ministry. 

3. The discussion wa. not concluded. The Commillee deeided to meet 
a,ain on Thursday. 22 April. 1993 at 15.00 hn. 

The Committee then .djoumcd. 



MINUTES OF THIRD SITTING OF STANDING COMMITTEE ON 
DEFENCE HELD ON TIIURSDA Y, THE 22ND APRIL, 1993 

The Committee sat from 15.00 to 17.30 hrs. 

PRESENT 

Shri Buta Singh - ChairmCln 
MEMDERS 

Luk SablJa 
2. Shri Ayub Khan 

3. Shri Bhupindcr Sin,h Hooda 

4. Shri Nandi Yellaiah 

5. Shri Kamal Chaudhary 

6. Shri Nural Islam 

7. Maj. D.O. Khanoria 

8. Shri YOlanand Snraswati 

9. Shri Prakash Narain Tripathi 

10. Shri Jalat Vir Sin,h Orona 

11. Shri Oabhaji Man&aji Thakore 

12. Shri Pratap Sin,h • 

13. Shri Mumtaz Ansari 

14. Shri Amal Datta 

15. Shri Hannan Mollah 

16. Maj. Oen. R.O. Williams 

Raj)'a Sabha 

17. Shri Prabhakar B. Kore 

18. Shri Sushilkumar Sambhajirao Shindc 

19. Shri Diavijay Sinah 
aEl'llDDlTATJVES OF THE MJN ...... V OF DEf'lNCE 

1. Shri K.A. Nambiar - ~crelary. Defence 
2. Shri V.K. Kapoor - ~crelary. Defence Production and 

Supplies 
3. Shri B.V. Adavi - Financill/ Adviser (De/ence Services) 
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SacaETAlUAT 

1. Sbri O.L. Batra - AddiJionm Statlary 
2. Smt. P.K. Sandhu - D~p&lly S~cretary 
3. Shri T.R. Sharma - Under Stcrtlary 

2. The Committee resumed further disaassion on the points arising out 
of the Demands for Grants (1993-94) of the Ministry of Defence. The 
representatives of the Ministry of Defence explained and elaborated on the 
relevant queries from the Members. 

3. The discussion was not concluded. The Commiltee decided 10 meel 
.,ain on Friday. 23rd April. 1993 al 15.00 hrs. 

Tilt Committee ,IItn tldjourntd. 



MINUTES OF FOURTH SITTING OF STANDING COMMITTEE ON 
DEFENCE HELD ON FRIDAY, THE 23RD APRIL, 1993 

The Committee sat from 15.00 to 17.30 hours. 

Shri Buta Singh 

2. Shri Ayub Khan 

PRESENT 

Chairman 
MEMBERS 

Lok Sabha 

3. Shri Bhupinder Singh Hooda 

4. Shri Nandi Yellaiah 

5. Shri Kamal Chaudhary 

6. B.L. Sharma Prem 

7. Shri Jagat Vir Singh Orona 

8. Shri Pandurang Pundlik Fundkar 

9. Shri Pratap Singh 

10. Shri Mumtaz Ansari 

11. Shri Amal Datta 

12. Shri Hannan Mollah 

13. Maj. Gen. R.G. Williams 

Rajya Sobha 
14. Shri S. Jaipal Reddy 

15. Shri Digvijay Singh 

RtrRESENTATIVES OF TIlE MIf\/ISTIlY OF OErEf\/CE 

1. Sbri K.A. Nambiar - S~cr~tary, D~f~nu 

2. Shri V.K. Kapoor - S~cr~tory, D~f~nu Production & 
Suppli~s 

3. Dr. A.P.J. Abdul Kalam - S~cretory, D R&D 

4. Shri B.V. Adavi - FinancW Advisn (D~f~nc~ 
Servius) 



28 

SECIln ARiAT 

1. Sbri G.L. Batn - AtUitioMi Secretary 
2. Smt. P.K. Sandhu - Dep"" Secretary 
3. Ari T.D. Dhin.,a - Uruler Secretary 
2. The Comminee reaumed further ~ on the poinu arisin, out 

of the Demaods for Gnats (1993-94) of the Ministry of Defence. The 
representatives of the Ministry of Defence explained and elabonted on tbe 
relevlAt queries from the Memben. 

3. Tberelfter, the representatives of the Ministry of Defence witbdrew 
from the Committee. 

4. The Committee then deliberated on the matter. The Chairman 
requested the Memben to lend their luueation if any. on the various 
poinu which could be incorporated in the draft report. by 13.00 hn. on 
~th April. 1993. The Committee abo deaded 10 meet apin on Sunday. 
25th April. 1993 at 16.00 hn. to conaider and finalise their draft report. 

The Committee 'hen .djoumed. 



MINUTES OF FlFTIi SlrrlNG OF STANDING COMMIITEE ON 
DEFENCE HELD ON SUNDAY, THE 15TH APRIL, 1993 

The Committee sat from 16.00 to 18.45 hours. 

PKI:;.liENT 

Shri Buta Singh - Chairman 

2. 

3. 

4. 

5. 

6. 

7. 
8. 
9. 

10. 

11. 

12. 

Shri Ayub Khan 

Shri Nural Islam 

Shri Nandi Yellninh 

Maj. D.O. Khanoria 

Shri Pralnp Singh 

Shri Mumtaz Ansari 

Shri Amal Dalla 

Shri Hannan Mollah 

Maj. Gen. R.G. Williams 

Shri Prabhakar B. Kore 

Shri S. Jaipal Reddy 

MEMBEItS 

Lok Sabha 

Raj)'a SoMa 

13. Shri Sushilkumar Sambhajirao Shinde 

14. Shri Digvijay Singh 

SECRETARIAT 

~ Shri G.L. Batra - Additional Secretary 
2. Sml. P.K. Sandhu - Deputy SecrefIQry 
3. Shri T.D. Dhingra - Under Secre:ary 
2. The Committee considered and adopted the Draft First Report on 

Ministry of Defence - Demands for Grants (1993-94) With certain 
modifications. and authori.o;cd the Chairman to finalise the Report. 

3. The Committee also decided that the Report may be presented to 
Lolt Sabha on Monday. 26 April. 1993. by the Chairman and, in his 
absence. by Shri Amal Datta. 

Thc Commillcc ,bCD adjourned. 
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